
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :. HYDERABAD BENCH 

AT HYDERABAD 
***** 

ORIGINAL APPLICATION No. 1045 of 1993. 	 :1 
DATE OF DECISION 	15-10-96. 

D. Venkateswarlu 	 .. Applicant. 	 •. 

.1 

Vs. 

The Union of India, 
Rep. by the General Manager, 	 . 
SC Rly, Rail Nilayam, 	 . 	. 	. r ..... 
Secunderabad. 	 . 	 . . . 

The Chief Admn. Officer, 	 .. 
(CONSTRUCTION), . 	 . 	. 
SC Rly, Sec'bad. 	 .. Respondents. 	. 	I  

Counsel for the. applicant 	Mr.J.Lakshminarayana 	 - 

Counsel for the respondents 	Mr. 	N.R.Devaraj, 	Sr.CGSC.. 

CORAM:- . 

THE. HON'BLE SEfflI JUSTICE M.G.CHAUDHARI 	: VICE CHAIRMAN 	- 

THE HON'BLE SHRI H. RAJENDRA PRASAD : MEMBER 	(ADMN.) 
***** 

ORDER 	 . 

ORAL ORDER (PER HON'BLE Mr.JUSTICE M.G.CHAUDHARI 	: VICE CHAIRMAN) 

Mr.J.Lakshminarayana, learned counsel for the applicant 

and Mr. N.R.Devaraj, learned counsel for the responde:nts. 

2. 	On the application of the learned counsel for the 

applicant the OA is allowed to be withdrawn. 	No order, as to 

 

costs. 

L 
(H.RAJEND A RASAD) 

MEMBER( MN.) 

Dated 	The 15th October 1996. 
(DICTATED IN THE Open Court) 

sp r I 
(M.G.CHAUDHARI) 
VICE CHAIRMAN 
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To 

1. The GenerS. Manager, 
Union of India, Sc R1, 

Railnilayarn, Secunderabad. 
'..".'.tj awnxnistrative officer, 

(construction), SC lily, Secunderahad. 

3.One copy to Mr.J.Laksbminarayana, Advocate, CAT,1-Iyd. 

4. One copy to Mr.N.R.tvraj, St.for Rlys, CAT.HYd. 

S. One copy, to Library, CAT.Hyd. 

6. One spare copy. 
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M.4/R.A./C.A. No. 

in 

O.A.No. 

T.A.Mo. 	 (w.p. 

Admitte1 and Interim Directdns 
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Allowetjt. 

Disposfd of with directions 
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AAoAa ro6A, 
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- taiinwfl Wf'urt"t 
Csntzal AdministratIV8 Tilbunat 
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AND 

THE HON'BLE 

Dated: jc_c) -1996 

ORDER / JB&MN --' 




